.Second Floor, o
.Commercial Complex,
. - Indiranagar,

" .Bangalore~560038

L o SEP 05

ApertATmN NO(S).- 163 of 1993,

RPPLICRNTS. smt. Krlshnavenl V/SBFSPONDFNTS Post Master General
_ ‘ : ' Bangalore & Gmhars.
- T0,

1. Sri.A.R.Holla,
Advocate,No.3,
Second Floor,
‘Sujatha Complex,
First Cross,
Gandhinagar,
‘Bangalore-9.

2. sri.” . hanthappa,
- Addl .C:entr al Govt.
Standing Counsel,
High Court Bldo,
Bangalore-l.

L4

"Subjectf . Foruardlng oF copies of the Ordergpassedggx :
o ~ the Central Admlnlstratlve Trlbunal Bhngalore,

. Please flnd enclosed hereulth 8 copy of the _
VGRDER/STAY/INTERIN ORDER, passed by.. this Trlbunal 1n the
above said applicatlon( ) on l0*09-93- —e

. DEMYTY RE -ISTRAR
'ICIﬁL BRANCHES.




S | | -S -
® ln the ‘Central Admlmstrahve Tnbunal
; | Bangalore Bench . | |
Bangalore
| Appllcatlon No.... lé% ' w.0f 199 3
- - ~ ORDER SHEET (contd)
" Date » Office Notes Orders of Tribunal
10,09,1993 PKS(VC)/VR(M) T

‘ Shri Holla for the applicant seeks
leave to withdraw this application. Hence, -

{ - this application stands dismissed as with-
I drauwn.
e ‘,‘ e _ gy e
MEMBER" (R) vIcE CHAIRNA
TRNE COPY
. '§;rf*’?f////f
% A 2a{(32
SED IR DFFICER

tfuinAL ADK RATIVE TRIBURAL
ADBIIDLAL BENCH
BARGALERE




